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2 Punassi Reservo~r  Projecl 

3 Subernarekha Mu l t~purpose  1428 82  
Projec l  

4 Punpun Morhar Dardha 
I f ! ~ g a t i o n  Project 

M e d ~ u r n  P r o j e c t r  

5 kundghat  Reservoir Prolecl 5 61  

Sewage a n d  Rainy W a t e ~  

4 4 2  SHRl BHAGWAN SHANKER RAWAT W ~ l l  
Ihe M ~ n ~ s t e r  of WATER RESOURCES Se pleased to 
51518 

(a )  whether the Government are aware that the 
dram w h ~ c h  carrles !he sewage and rainy weler f rom 

4 7 a ! g a n i  a rea  a d l o i n l n g  Tal M a h a l  c a u s e s  
envlronmenlal pol lul ion and at the same l imo 11 has 
damaged Ihe foundat~on o f  Tal Mahal due l o  heavy 
rams In Agra during Ihe  currenl year 

(b)  ~f so. the stops propose to b e  taken to check 
11s recurrence in  future, and 

~ n v e s t m e n l  c l e a r a n c e  b y  S ta re  
Government  a n d  c l e a r a n c e  f r r ~ m  
Min~stry  of Environment 8 Forests 
Based  upon  in fo r rna t~on  r e c e ~ v e d  
from Government of Bihar, Plannmg 
Commiss~on has been requested l o  
accord investment zlearance 

20 8 Modi l~ed  estimate exammed by C W 5  
a n d  c o m m e n t s  p e n d ~ n g  wl:h 

Gsvernnent  sf B ~ h a r  for comp11anrFt 

154 8 C o n s ~ d e r e d  and accep ted  oy !ne 
Adv~sory Comrn!flee In Gecernber 92 
for  Rs 1 4 2 8  8 2  c ro re  subject  :s 
e P v l r o l q e n ! a !  c l e a r a n c e  anr l  
c l e a r a n c e  sf r e h a b l l : f a t ~ o ~  8 
resettlement plans by :be M~r:s!.y 
of Welfare and concurrence o f  !he 
S l a t e  F ~ r a n c e  D e p a r f m e - !  
3 o . s u r r e n c e  c! !he S:a!e F ~ q a v c c  
Zcpa:!nen: has bee" aC:s.nec: a ? :  
se"t tc F ia?n , r3  : ;T I -~SSI~~  2 :?4 '  

~ L s e ' i a l  C ~ S  a v e  P e T ~ n g  w ! b  

Scverrr -er !  sf Eh,ar 

5 7  6 E  7 ? e  ?ro!ec! reps-l was sent bacr !o 
:?e S:a!e G r i e . - - i r !  ,n EeD $2  2 s  

:ke same W J S  r:! p!ocessed as pe. 

C W C  g ~ ; b e , l " e s  S u c p : e q e n * 3 . \  
report h a s  r e c e ~ v e d  I ?  3 e c  S Z  
State compiiances o: cs-menls 2' 

CWC on varlous aspects sent Qdri?; 

3 9 4  13 4 $ 4  h a s  Dee7 I e c e  be3 
Envlror.r?e?fai c !eara lce 9as fr r,e 
ob!amed Py the Sfa!e 3 3 :  

8 1 1  Acce;:ec! by Advisory C o m v i l l e e  '31 

f is  5 61 crore ,n 8,aE suD~e:! ' r  
onserva!~ons 

( c i  i f  no!, Ihe reascns fherefo:' 

THE MlNiSTER OF U'ATEG RESCLf iCES ' S n G ,  
JANESHWAfi MISHRAI ( a 1  to  i i l  int?'rcat~:" .5  

being collected ana ~ 1 1 i  be  i a ~ d  c n  Ihe TaPle at !Qe 
House 

jEnp11sb) 

S p e c l r l  G r r n t r  fo r  B rahrn rpu t ra  B o a r d  

443  S h R l  SHANTILAL PARSOTAMDAS PATE. 
W ~ l l  the Minisler o f  WATER RESOURCES I le  pieaseil  
10 slate 

( a )  whether the Government have d a c ~ a e a  1c 9 , k d  
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special grants to Assam for expediting completion of 
the work of Brahmaputra Board; 

(b) if so, the details thereof: and 

(c) if not, the reasons therefor? 

THE MINISTER OF WATER RESOURCES (SHRI 
JANESHWAR MISHRA) : (a)  to (c). The Brahmaputra 
Board set up  du r ing  December ,  1981 under  a 
Statutory Act, under the Ministry of Water Resources 
is provlded 100% grant-in-aid for carrying out its 
ac t iv i t ies  s u c h  a s  survey,  invest igat ion and  
preparation of master plans for the Brahmaputra and 
Barak river systems. So far an amount of Rs. 99.79 
crore has been released to the Brahmaputra Board 
for its various activities 

However, even though the implementation of 
f lood managemen t  schemes  in Assam 1s the 
responsibility of the State Government. considering 
the complexity and magnitude of flood problem in 
the Brahmaputra valley, the Central Government has 
been providing Central loan assistance to the State 
of Assam. since 1974-75, to undertake priority flood 
control schemes Tll l  1995-96, an amount of Rs. 
340 00 crore has been released to the State. During 
the year 1996-97, it is proposed to provlde to the 
Govt of Assam Rs. 25 crore, on reimbursement basis, 
as grant for flood control works. 

including Sarada Barrage, Tanakpur Barrage and 
Pancheshwar Project." 

Nat lonal  Annual  Award o n  Wornen'r Day 

445. SHRl PlNAKl MlSRA : Will the Minister of 
HUMAN RESOURCE DEVELOPMENT be pleased to 
state : 

(a)  whether in order to provide due status to 
women, especially that in their role of mother and a 
house -w i fe  Governmen t  h a v e  cons ide red  the  
desirability of introducing a National Annual Award 
on Women's Day every year, to be  named in a 
suitable manner such as 'The Mother of the Year 
Award' to be awarded to the woman who plays the 
role of a mother best; 

(b) 11 so, the decision taken in the matter: 

(c )  whether s~mi lar  awards are also proposea to 
be introduced at the State and dlstrlct levels, and 

(d)  the steps taken in pursuance thereof' 

THE MINISTER OF H U M A N  RESOURCE 
DEVELOPMENT (SHRI S R.  BOMMAI) . (a )  No, Sir 

(b) to (d).  Does not arise. 

[Translation] 

Deployment of  M-11 Ml ra i l es  
Indo-Nepal Talks 

444  SHRI DADA BABURAO PARANJPE Will 
the Minster of EXTERNAL AFFAIRS be pleased to 
state 

(a) whether ~t is a fact that hlgh level talks took 
place between lndla and Nepal at Kathmandu on 
January 28, 1996; 

f b l  11 so,  the detal ls thereof and the Issues 
d~scussed in these talks, and 

fc) the agreements reached as a result of the 
talks' 

THE MINISTER OF EXTERNAL AFFAIRS fSHRI 
I K GUJRAL) (a )  to i c )  Shrl Pranab Mukherjee 
then External A f fam Mlnlster, pald an offlclal vlslt to 
Nepal 'rom 26-29 January 1996 at the head of a 
de legat ton wh lch  Inc luded  F o r e ~ g n  Secretary ,  
Secretary Mlnlstry of Power and Secretary, Mlnlstry 
of Water Resources He held dlscusslons wlth hls 
counterpart as well as other Nepalese dlgnltarles on 
a varlety of  subjects of mulual  Interest lncludlng 
cooperation In spheres of  trade commerce, water 
resources tourism and ~nfrastruclural  development 
In Nepal He also called on HIS Malesty the Kmg of 
Nepal and the P r m e  Mlntster of Nepal 

The two sldes ~nl t lated a "Treaty concernlng the 
Inregrated Deve lopmen t  of t he  Mahaka l i  R lver  

446. DR. RAMESH CHAND TOMAR 
SHRI MOHAN RAWALE : 

SHRlMATl GEETA MUKHERJEE . 

SHRl SANAT KUMAR MANDAL 
DR. MURLI MANDOAR JOSH1 . 
DR. KRUPASINDHU BHOl 

SHRI AMAR PAL SlNGH 
SHRl DEVI BUX SlNGH 

Wil l  the  Minlster of EXTERNAL AFFAIRS be  
pleased to state 

(a)  whether the Government have seen reports 
in the US press about the deployment of  nuclear- 
capable M.11 m iss~ les  by Pakistan acqulred from 
China. 

(b) if so,  the reaction of the Government thereto 

(c) whether this has posed a serious threat to 
our security, and 

(d) if so, the steps being taken by the Government 
in this regard? 

THE MINISTER OF EXTERNAL AFFAIRS (SHRI 
I.K. GUJRAL) (a) and (b). Government have seen 
press reports regarding the deployment of nuclear 
capable M-1 1 missiles by Pakistan, Government have 
been aware of tha acquisllion of there  mi r r l les  and 
conrider it a matter of  great concern 


